Minutes of Meeting No. 09/2015-16 of Inter Ministerial Working Group (IMWG) on Special Chemicals, Organisms,
Materials, Equipment and Technologies (SCOMET) held on 29.12.2015 at 3.00 PM at Udyog Bhavan, New Delhi.

1. After deliberations following decisions were taken:

SI. Firm’s name File No. Date of Application Remarks
No
1 IM/s National Aids Research Institute, Pune 01/77/110/157 /AM-15/EC(S) 24.11.2014 Seek comments of NARI on
DRDO’s points. Both can discuss
the issue
2 M/s Keysight Technologies India Pvt., Bangalore 01/77/110/64/ AM-16/EC(S) 21.07.2015 Seek clarification from company.
3 M/s AvioHeliTronics InfoSystems Pvt. Ltd., Bangalore 01/77/110/70/ AM-16/EC(S) 21.7.2015 Approved
4 M/s HELA Systems P. Ltd., Hyderabad 01/77/110/71/AM-16/EC(S) 5.8.2015 Approved sub. to DRDO NOC
5 M/s GMM Pfaudler Ltd., Mumbai 01/77/110/84/AM-16/EC(S) 17.8.2015 Approved
6  M/s Graphite India Ltd., Nashik 01/77/110/95/AM-16/EC(S) 24.8.2015 Approved
7 M/s Danieli India Ltd., Kolkata 01/77/110/94/AM-16/EC(S) 28.8.2015 Approved sub. to revised EUC
8 M/s Graphite India Ltd., Nashik 01/77/110/96/AM-16/EC(S) 26.8.2015 Approved
9 M/s Mersen India P. Ltd., Chennai 01/77/110/46/ AM-16/EC(S) 19.6.2015 Approved
10 M/s Sachin Industries Ltd., Ahmedabad 01/77/110/88/AM-16/EC(S) 18.8.2015 Approved
11 M/s AvioHeliTronics InfoSystems Pvt. Ltd., Bangalore 01/77/110/68/AM-16/EC(S) 20.7.2015 Approved sub. to DRDO NOC
12 M/s AvioHeliTronics InfoSystems Pvt. Ltd., Bangalore 01/77/110/69/AM-16/EC(S) 20.7.2015 Approved
13 M/s Graphite India Ltd., Nasik 01/77/110/101/AM-16/EC(S) 14.9.2015 Approved
14 M/s Graphite India Ltd., Nasik 01/77/110/102/AM-16/EC(S) 14.9.2015 Approved
15 M/s KSJ Engineering & Projects Pvt. Ltd., New Delhi 01/77/110/87/AM-16/EC(S) 22.8.2015 Approved
16 IM/s Rajguru Enterprises P. Ltd., Mumbai 01/77/110/60/AM-16/EC(S) 2.7.2015 Deferred. MEA to cross verify, if
the end user is a trading company.
17 IM/s Flowserve India Controls Pvt. Ltd., B’lore 01/77/110/109/AM-16/EC(S) 30.9.2015 Approved sub. to DRDO’s NOC
18  M/s GMM Pfaudler Ltd., Mumbai 01/77/110/112/AM-16/EC(S) 25.9.2015 Approved
19 M/s Tranter India Pvt. Ltd., Pune 01/77/110/113/AM-16/EC(S) 6.10.2015 Approved
20 M/s Titanium Equipment & Anode Mfg. Co. Ltd., Chennai| 01/77/1 10/107/AM-16/EC(S) 22.9.2015 Approved
21 M/s Vishay Components India P. Ltd., Pune 01/77/110/111/AM-16/EC(S) 28.9.2015 Deferred. Revised EUC to be
called for.
22 M/s Zetatek Industries Ltd., Hyderabad 01/77/110/108/AM-16/EC(S) 18.9.2015 Rejected. End user not a




manufacturing company.

23 M/s Dresser Valve India Pvt. Ltd., Coimbatore 01/77/110/48/ AM-16/EC(S) 17.6.2015 Deferred. MEA to verify further
the location/ address of the end
user.

24 M/s CNC Technics P. Ltd., Visakhapatnam 01/77/110/115/AM-16/EC(S) 10.10.2015 Approved

25 M/s Flowserve Microfinish Valves Pvt. Ltd., Hubli 01/77/110/116/AM-16/EC(S) 15.10.2015 Approved sub. to DRDO’s NOC

26 M/s Flowserve Microfinish Valves Pvt. Ltd., Hubli 01/77/110/117/AM-16/EC(S) 15.10.2015 Approved sub. to DRDO’s NOC

27 M/s Flowserve India Controls P. Ltd., Bangalore 01/77/110/118/AM-16/EC(S) 15.10.2015 Approved sub. to DRDO’s NOC

28 M/s GMM Pfoudler Ltd., Mumbai 01/77/110/119/AM-16/EC(S) 28.10.2015 Approved sub. to DRDO’s NOC

29 M/s Tata Advanced Systems Ltd., Rangareddy (A.P.) 01/77/110/99/AM-16/EC(S) 9.9.2015 Approved sub. to DRDO’s NOC

30 IM/s Graphite India Ltd., Nasik 01/77/110/120/AM- 26.10.2015 Approved

16/EC(S)
31 IM/s Graphite India Ltd., Nasik 01/77/110/121/AM-16/EC(S) 26.10.2015 Approved
32 IM/s Larsen & Toubro Ltd., Mumbai 01/77/110/104/AM- 15.9.2015 Approved sub. to DRDO’s NOC
16/EC(S) (site-visit allowed as applied for a
“need to know” basis).

33 M/s Larsen & Toubro Ltd., Mumbai 01/77/110/106/AM-16/EC(S) 15.9.2015 Approved sub. to DRDO’s NOC
(site-visit allowed as applied for a
“need to know” basis).

34 M/s De-Dietrich Process Systems India Pvt. Ltd., Vasai 01/77/110/114/AM-16/EC(S 3.10.2015 Approved sub. to DRDO’s NOC

Maharashtra))

35 M/s Graphite India Ltd., Nasik 01/77/110/100/AM-16/EC(S) 14.9.2015 Approved sub. to DRDO’s NOC

36 IM/s Larsen & Toubro Ltd., Mumbai 01/77/110/105/AM-16/EC(S) 14.9.2015 Approved
(site-visit allowed as applied for a
“need to know” basis).

37 M/s Titanium Tantalum Products Ltd., Chennai 01/77/110/103/AM-16/EC(S) 11.9.2015 Deferred.

38 |M/s Larsen & Toubro Ltd., Mumbai 01/77/110/123/AM-16/EC(S) 6.112015 Deferred.

39 M/s Severn Glocon India P. Ltd., Chennai 01/77/100/122 /AM-15/EC(S) 11.11.2015 Deferred.

40 M/s Graphite India Ltd., Nasik 01/77/100/124 /AM-15/EC(S) 19.11.2015 Deferred.

41 M/s Flowserve India Controls Ltd., B’lore 01/77/100/126 /AM-15/EC(S) 25.11.2015 Deferred.




42 M/s GMM Pfaudler Ltd., Mumbai 01/77/100/125 /AM-15/EC(S) 25.11.2015 Deferred.

43 M/s Severn Glocon India P. Ltd., Chennai 01/77/100/130 /AM-15/EC(S) 21.11.2015 Deferred.

44 M/s Graphite India Ltd., Nasik 01/77/100/132 /AM-15/EC(S) 30.11.2015 Deferred.

45 M/s Graphite India Ltd., Nasik 01/77/100/133 /AM-15/EC(S) 1.12.2015 Deferred.

46 M/s Medilux Laboratories Ltd., Pithampur 01/77/100/134 /AM-15/EC(S) 3.12.2015 Deferred.

47 M/s Dresser Valve India P. Itd., Coimbatore 01/77/100/135 /AM-15/EC(S) 23.10.2015 Deferred.

Part — B — For ex-post facto approval.

48 /s Goel Scientific Glass Works Ltd., Vadodara 01/77/110/89/AM-16/EC(S) 19.8.2015 Approved ex-post facto

Part —C - Issue of export authorization on repeat order under para 2.79 of HBP, 2015-20

49 M/s Shree Ganesh Chemicals, Ankleshwar 01/77/100/177 /AM-15/EC(S) 462015 E-mail sent on 1.5.15, 116.15
13.7.2015 & 24.7.2015 to furnish
fresh application and EUC.

Reply awaited.
Rejected.
50 M/s Vem Technologies Pvt. Ltd., Hyderabad 01/77/110/ 114 /AM-13/EC(S) 7.7.2015 E-mail sent on 17.7.2015 to furnish

revised EUC-
Reply waited.

Rejected

PART- D — Processed on the file and decided to place in IMWG for discussion with members.

51

M/s Flowserve India Controls Pvt. Ltd.. Bangalore

01/77/110/ 203 /AM-15/EC(S)

This case was earlier rejected in
IMWG meeting on the comments of
Cab. Sectt. Reconsidered on firm’s
request. MEA has given NOC sub.
to conditions. Comments of DAE
awaited.

Deferred.




Part — E — Processed on the file and decided to place in IMWG meeting for discussion with members.
It was decided that M/s Anshula Technological Engineering Consultants P. Ltd.,Mumbai will apply for authorization.

52 M/s Anshula technological Engineering Consultants P.
Ltd.,Mumbai

In respect of M/s GMM Pfaudler Ltd., Mumbai)
01/77/110/08/ AM-16/EC(S)

1/77/110/129/AM-16/EC(S)

27.11.2015

Approved

Part —F - Issue of export authorization on repeat order under para 2.79 of HBP, 2015-20

53 M/s Kineco Kaman Composites India Pvt. Ltd.,Goa.

01/77/110/227/AM-15/EC(S)

Recommended for approval of
DGFT, as the qty. applied for in this
case is more than 2 times the qty.

originally approved.




